COMMILTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

FIRST TO SIXTY SIXTH REPORTS
(ENGLISH VERSION)

FIFTH LOK SABHA



COMMITTEE ON PRIVATE MEMBERS BILLS AND RASOLUTIONS
(Fitth Lok Gabln)

|
3.

and for
under clauses (b) and (c) of Rule 294 (1) of the Rulee

1I1. Allocation of time to the Resolutions at item Nos. 2 and 3 set dow
in the List of Business for Friday, the 15th March, 1974,

Examination of the Constitution (Amendwent) Bill, 1974 (Amend-
ment of articles 124, 125. etc.) by Shri Madhu Limaye.

3, Shri Madhu Limaye, the Member-in-charge of the Bill, was invited to
attend the sitting. He did not attend.

4, TheBﬂlseehtoamndtheConmmuonwuha view to (i) lay down a
new ure for ol'SupremcCounmd Cmm.lnxm. (i)

prohibit their either by the Government or prlvmm.
(iii) increase the rate of pension to them, (iv) make their pension tax
freeandtoninetheageoﬂlighCmJudmfmm&toﬁyan

The Committee recommend that the Member might be permitted to move for
leave to introduce the Bill,
Classification and allocation of time 1o Bills
Mmm-m-chrpo(the Bills were invited to attend the sitting.
ShriD K. Pandy attended
all

6. mmmmammmmmm
the Bills be in category ‘B’. The Committee recommend allocation of

time for cach memummnhedmsaﬂnw

Allotment of time 10 Resolutions

7. The Members who had tabled the resolutions were invited to attend the
wtting. None of them attended.

8. The Committec recommend the allocation of time as follows: —

71) Resolvtion om policy regarding prices and
agricultural production 2 bours

- (2) Resciwtion regarding bar on seeking elections, 2 howns

-
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Recommendations

¥, The Commitios recommend thet—

({}) mmmuwmwmmmmmu‘
Constitution (Amenlment) Bl

(i) the classification and allocation of time to Bills by the Comymitios, as
shown in the Appendix, be agreed to by the House; and

(ili) the allocation of time to resolutions, as shown in parsgraph 8 aobwe,

' -+ be agread to by the Howse.

Nsw DaLug; G. G, SWELL,
Chairman,

Merch 18, 197¢ Committes on Private Members

Phalguns 21, 1006 (Zaks) Bills end Resolutions.



APPENDIX

Sl. Neme of the Rill and the Member-in-charge Rill No. Tane re-
Ne. comenended
3&:0&-
4 2 3 s
1. The Bamking Companies (Acquisition snd Trense-
fer of Undertaking! Amendment Bill, 1974
(Amemdment of sactives 3.4.«:1?4’!&1
C. K. Chandrapper , . 3ofrene 2 howrs
3. The Indwn Agriculturs! Workers Bill, 1974 by
Shri D. K. Panda. . ., Soft 94 2 houn
3. The Orissa Agricultural Workers Bill, 1974 by
Shn D. K. Pade ., . . . 11 of 1924 1§ howrs
4. The Prevention of Rood Adulterstion (Amend-
ment) Bill, 1974 (Fresrtion of now section 164
and substistion of secrion 304, w¢.) by Shei
D. K. Pands . - . . . Gof 2974 3 hours
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